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10.04.2014

O.A. No. 537/2009

t»

Hon’ble Shri Navneet Kumar, Member (J)
Hon’ble Ms. Jayati Chandra, Member (A)

Shri Praveen Kumar fairly submitted at bar that the present
O.A. has rendered infructuous. Accordingly, the same is dismissed 
as rendered infructuous.

Shri S. Verma, learned counsel appearing on behalf of the 
respondents is present.
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